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' Alffidavit to be filed by the candidate alongwith nomination paper before the

returning officer for election to the Council of State
(Raj‘a Sabha)

from.

..Madhya Pradesh

(name of the House)

constituency (Name of the constituency)
PART-A

I, Rajmani Patel S/o Shri Jamuna Prasad Patel Aged 72 .years, resident of
iH.No. 121, Village Barron Teh. Simariya Distt. Rewa (Madhya Pradesh).

(mention full postal address), a candidate at the above election,
“do hereby solemnly affirm and state on oath as under:-

(1) I am a candidate set up by Indian National Congress

4(2) My name is enrolled in Semariya Vidhan Sabha constituency of Madhya Pradesh

(Name of the constituency and the State), at Serial No 790...in Part No 101
(3) My contact telephone number(s) is/are ..9329704413...
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